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[®T. . G197/WR-Nanded/Kalambula+10 VIgs/20E]
AT FHIL T[T, TF TATHAE arerarr (Fafom)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 5th May, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 2325(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways(Railway
Board), number. S.O 5548 (A) dated 1% December 2025 published in Gazette of India, Extraordinary, Part II, section
3, Sub-section (ii) dated the 2nd December 2025 (hereinafter referred to as the said notification) and issued under
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sub-section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land specified in
the schedule annexed to the said notification for the purpose of execution, maintenance, management and operation of
Special Railway Project,namely “Wardha- Nanded (via Yevatmal Pusood)” New Railway Line in the district of
Yavatmal in the state of Maharashtra.

And whereas, the substance of the said notification was published in daily newspapers namely “Namo
Maharashtra” And “Udyachi Baat” Dated 3™ January 2026 under sub section (4) of section 20A of the said Act.

And whereas, no objections were received and the same have been considered by the competent Authority
accordingly orders have been passed.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its report
to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose.

And Further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette; the land specified in the schedule annexed hereto
shall vest absolutely in the Central Government Free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project “Wardha- Nanded (via Yevatmal Pusood)” New Railway Line in Taluka - Pusad & Umarkhed Dist -
Yavatmal Nagri Section under Dy. Collector (Land Acquisition) Road Project, Yavatmal the district Yavatmal
in the State of MAHARASHTRA.

a Total
Sr. g @ £ Name Name of Landholder as per | Survey Lan'd area as | Acquisition
No. |& & & | ofthe | Taluka 712 No. | Holding | o 212 | area (Ha.)
s = village Method
= (Ha.)
1 Vasant Laxman Chavhan 1 1.02
2 Kundan Mangilal Rathod s2p 1 0.40 0.055
3 Rajesh Nathu Chavhan 80P 1 0.73 0.100
4 Manik Jesa Rathod 1 0.42
5 2 . Uttam Jesa Rathod 45 1 0.42 0.260
@ g - Ganesh Ramdhan Rathod,
§ g s Yuvraj Ramdhan Rathod,
6 S 2 & Kundabai Vitthal Chavhan, 1 074
& 7 Chandabai Lavu Chavhan, 29P ' 0.150
< Devkabai Ramdhan Rathod
Samaik
7 Indal Jesa Rathod 1 0.40
8 Dixit Pradip Jadhav 132 2 1.21 0.020
9 Pralhad Bhika Rathod 6P 1 1.51 0.040
6.85 0.625
Total (Ha.) (Ha.)
Godavari Bapuji Kale,
Prakash Bapuji Kale, Shahu
Sambhaji alias Ramrao Kale,
2 Rajaram Sambhaji alias
QI 5 - Ramrao Kale, Kailas Bapuji
oS - S Kale, Nitin Sambhaji alias
: S % & Ramrao Kale, Sindhu Sachin 290 ] 4.06 0.02
3 vz Kakade, Trupti Sachin
e Ghodke, Vilas Bapuji Kale,
Panjab Bapuji Kale,
Godavaribai Bapuji Kale,
Subhash Bapuji Kale
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HILT =T TSI AT

@) § Name Land Total
Sr. |2 F Name of Landholder as per | Survey . area as | Acquisition
No. ; =2 O.f the | Taluka 7/12 No. Holding per 7/12 | area (Ha.)
s = village Method
=1 (Ha.)
2 Pundalik Babarao Bhende 29/3 1 2.21 0.03
3 Kartik Bhimrao Kolape 27/1 1 0.38 0.03
Vaishali Gajendra Nikam 1 2.00
Gajendra Maroji Nikam 1 4.11
4 Yash Gajendra Nikam 3072 1 2.00 0.05
Raj Gajendra Nikam 1 2.00
5 Kisan Sawala Chavhan 30/1 1 0.38 0.05
6 Rameshwar Sheshrao Bendre 26 1 1.84 0.15
Mohini Rangrao Bendre,
7 Bhivrabai Rangrao Bendre 2173 ! 1.09 0.02
8 Sunil Sahebrao Shirsath 21/1P 1 0.72 0.02
9 Pragati Prakash Chintawar 21/1P 1 0.60 0.07
Total 21.39 0.44
(Ha.) (Ha.)
1 Vinod Parashram Shinde 6/3/B 1 1.61 0.100
2 S B Madhuri Ravi Autade 6/2 1 0.57 0.060
3 d “§ < | Madhuri Ravi Autade 6/2/B 1 0.86 '
4 Q 2 E Shobhatai Satyendra Ahale 7/3 1 2.58 0.020
< @)
5 s Dipak Laxmanrao Jadhav 8/1 | 4.76 0.050
10.38 0.230
Total (Ha.) (Ha.)
1 EZ?IZ‘:‘;E&“ J. Vamanrao 80 P 1 1.63 0.330
2 S Ajay Sanjay Pongade, 80 P 1 2.53 0.050
b . Sangita Sanjay Pongade
§ 'Z‘Zz E Sunita Gajanan Kale,
S = & Rukhamina Vitthalrao
N Khandare, Sanjay Vitthalrao
3 = Khandare, Ranjana Gajanan 96/2/A ! 1.26 0.140
Jadhav, Vina Parameshwar
Devarale
5.42 0.520
Total (Ha.) (Ha.)
Godavari Ramesh Kamble,
Prabha D. Shankar Kamble,
Yashoda J. Digambar
Kamble, Sangita Maroti
1 Paikrao, Bharatibai Mukinda 81 P 1 1.59 0.127
Manwar, Santosh Mukinda
Manwar, Sitaram Kondba
S Manwar
§ = 3 Sitaram Kondba Manwar,
a 9 = Godavari Ramesh Kamble,
E ~ Yashoda J. Digambar
S Kamble, Prabha D. Shankar
2 Kamble, Bharatibai Mukinda 81 P 1 1.59 0.204
Manwar, Sangita Maroti
Paikrao, Santosh Mukinda
Manwar
Ravi Ashok Bodakhe 1 1.21
3 Jayaji Ashok Bodakhe 80P 1 1.62 0.180
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t-]
A S Total
Sr. | & .‘é £ Name Name of Landholder as per | Survey Lan.d area as | Acquisition
] of the | Taluka Holding
No. |5 = =& . 7/12 No. per 7/12 | area (Ha.)
s 5 village Method
= (Ha.)
Vikas Rangrao Jamkar 1 0.14
Apurva Ashok Bodakhe 1 0.40
Gajanan Shankar Bodakhe 1 1.71
4 Sharad Shankar Bodakhe 7P 1 1.37 0.057
5 Amol Baburao Bodakhe 0p 1 1.19 0.036
Durga Pravin Bodakhe 1 0.95 ’
Shobhabai Sambhaji
Bokhare 1 0.84
6 Prashant Sambhaji Bokhare 9P 1 0.59 0.103
Madhav Sambhaji Bokhare 1 0.88
7 Sudhakar Dagduji Bhoyar 63 1 1.29 0.007
Lakshmi Shankar Levekar,
Kavita Sagar Mhaisne,
8 Digambar Shankar Levekar, 62 1 1.38 0.013
Nita Shankar Levekar,
Sandip Shankar Levekar
Mrs. Kalpana Raghunath
9 Ingole, Avadhut Devidas 53 1 2.74 0.010
Levekar - Samaik
10 Amarsing Somala Rathod 51 1 1.75 0.009
Lakshmibai Narayan Adhav 1 0.91
Bandu Narayan Adhav 1 0.91
Shankar Narayan Adhav 1 0.91
Ganga Ramchandra Adhav,
1 Rahul Ramchandra Adhav, 48 | 0.91 0.010
Swapnil Ramchandra Adhav, ’
Rani Pandit Pawar
Dattarao Narayan Adhav 1 0.57
12 Subhash Vitthal Chavhan 43 P 1 0.72 0.022
Kishor Rangrao Mane 1 0.32
13 Prakash Rangrao Mane 42P 1 1.60 0.043
Shubham Jayaji Kale 1 0.40
14 Chetan Prahlad Nalinde 40P 1 1.42 0.019
Gangaram Vitthal Ghatol 1 0.12
Sushilabai J. Gangaram 1 0.41
15 Ghatol 39P ) 0.116
Gajanan Gangaram Ghatol 1 0.80
Rajesh Gangaram Ghatol 1 0.80
32.04 0.956
Total (Ha.) (Ha.)
1 o = Rahul Fakira Jumnake 16 1 0.80 0.01
a
2 WA 2 = Vitthal Baliram Nare 4 1 1.69 0.07
3 g g 2
~ = =]
E é = Prashant Ganpat Washimkar 6P 1 0.79 0.01
(@)
3.28 0.09
Total
(Ha.) (Ha.)
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t-]
A S Total
Sr. | & .‘é £ 1:;‘ tI;l]Z Taluka Name of Landholder as per | Survey HI:)?(;(; area as | Acquisition
No. ; 2 2 . 7/12 No. g per 7/12 | area (Ha.)
s = village Method
=1 (Ha.)
1 © Mohan Sheshrao Deshmukh 371 1 1.24 0.02
2 o = 2 Jagdevrao Vitthal Sawant 3772 1 1.65 0.11
3 a £ g Madhav Devrao Kanavale 35/2/P | 1.33 0.08
S = g Dadarao Devrao Kanavale 1.32 0.07
4 NS =)
— s Sambhaji Digambar Shinde 35/1/A | 1.33 0.03
6.87 0.31
Total (Ha.) (Ha.)
© Anjanabai Vitthalrao
1 :'g g 3 Deshmukh, Sandip 12 1 0.74 0.02
a g = Vitthalrao Deshmukh
e\l —
2 = % g
R & > | Nilesh Gangadhar Dodal 14 1 1.73 0.30
2.47 0.32
Total (Ha.) (Ha.)
© Pranali J. Prahlad Jadhav, 1.37
> B8
Ve ]
I = =
N [=9 —
! S v/ £ Balaji Avadhut Jadhav 39 ! 0.85 0.38
B =)
2.22 0.38
Total (Ha.) (Ha.)
1 Kiran Sakharam Dubbewar 25 1 0.40 0.05
< I Anjusha Rajesh Kavale,
A & b Shashank Shivaji Khavale,
S § 2 | Prakash Ambadas Cheke,
2 = = £ Vijay Ambadas Cheke, 26 1 0.15 0.05
f\; = =) Subhash Ambadas Cheke,
— - Sunil Ambadas Cheke,
Mujusha Sanjay Talekar
0.55 0.10
| Total (Ha.) (Ha.)
1 Tulshiram Raghunath 13/2 | 071 0.05
Popalghat
) © Kiran Sakharam Dubbewar 14/1/P 1 0.81 0.11
) < 2 Sangita Amol Dubbewar 0.20 0.05
3 a E g Sunanda Ganesh Khandale 14/2/E 1 0.33 0.14
4 § § g Sunanda Ganesh Khandale 14/2/C 1 0.99 )
5 § ) Anil Vishwanath Popalghat 15/1 1 0.57 0.06
6 - Amol Tulshiram Popalghat 15/1/A 1 0.67 0.02
7 Sharad Madhukar Ladake 17/1 1 0.98 022
8 Sharad Madhukar Ladake 17/1/A 1 0.98 )
6.24 0.65
Total (Ha.) (Ha.)
97.71 4.621
Grand Total (Ha.) (Ha.)

[F. No. G197/WR-Nanded/Kalambula+10 Vlgs/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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